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CENTRAL administrative TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A.NO. 2174/95

New Delhi, this the day of 30th August, 1999

Broad Gauge, Bhatinda Puiijab.

(None for applicant) Applicant,

VERSUS

1. Union of India through
General Manager, Northern Railway,
Baroda House, New Delhi.

Mechanical Engineer,
RBllway, D. R.M .OffIce,

Pahar Ganj,New Delhi,

Mechanical Englneer-INorthern Railway, drm Office,
Pahar Ganj,New Delhi.

(By Advocate; Mr. B.S.jain) Respondents.
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y Hon ble Mr. Justice R.G.valdyanatha, vc (J)

This is an Old case pertaining to the year 1995

dismissed for non-proseoutlon. No order as to costs.

(J.L.NEGI)
(member (A)

/sunll/

R.G.VAfDYANATHA)
VICE chairman (J)


